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This uwrit petition pending 10 the Hon. Hioh | e

¢ ourt of qud icaturs gt Allahﬂbad has been racaiuud
action 29 of the ®

is Tribunal under S

fer to th
act KRIII of 1985. .

aon trans

RdministratiUE Tribunals

2. The petitionsT® Akhtar Hussain is presenc in
is an uniform gmplo

He states +hat he
o armed Force and

person.

of the Army.and he is a member of th

he challeng ing his order of diemissal.

Administratiue Tribunals

Section 2 of the
nrTovisions of this

the Naval, Military oOF

as of the Unione.

3 e
Act lays doun that

Act shall

not apply to any nember oF
pait Forc & OT of any otherl armed foTrc
In this view of the matter, e have nNO jUrisdictiun
the file of the urit

is petition afpo
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ted to the Hone.
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